j
W P(C) No. 267 OF 2004
| TEM No. 5 Court No. 3 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Wit Petition(Civil) No.267/2004( For Prelimnary Hearing )
BRI J MOHAN Petitioner (s)
VERSUS

D.D.A & ANR Respondent (s)
( Wth Appl n(s). for exenption fromfiling OT. )
VV!¥E§Nb.284/2004

Date : 28/ 06/ 2004 These Petitions were called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE K. G BALAKRI SHNAN
HON BLE MR, JUSTI CE P.V. REDDI

For Petitioner (s)M. Mishtaq Ahmad, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Post it in the 2nd week after reopening.

( Y.P. Dhamija) (Veera Verma )
AR- cum PS Court Master



